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Letter No.- NGT-322/81-7-2023-44(Writ)/2016

From,
Devendra Singh Chauhan,
Under Secretary,
Environment, Forest and Climate Change,
Government of Uttar Pradesh.
To,
The Registrar,
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.

Environment, Forest and
Climate Change , Section-7 Lucknow : Dated : 2| July, 2023

Sub:- Compliance Report of Hon'ble National Green Tribunal order dated
30.11.2022 passed in M.A. No. 91/2022 IN O.A. No. 670/2018 Atul
Singh Chauhan Vs MoEF&CC & Ors.

Sir,

In compliance of order dated 30.11.2022 passed by the Hon'ble
National Green Tribunal, New Delhi in M.A. No. 91/2022 IN O.A. No.
670/2018 Atul Singh Chauhan Vs MoEF&CC & Ors., the Compliance
Report on behalf of State of Uttar Pradesh approved by Chief Secretary,
Govt. of U.P. is being annexed herewith.

It is requested that the said report may be presented before the
Hon'ble Tribunal for kind consideration.

Encl:- As above.

Your %/_iq,_g;rely,

/

£
/1

( Devendra Singh Chauhan )
Under Secretary.
Copy to :-
PPS to Hon'ble Chairman, Oversight Committee, NGT, Uttar Pradesh,
Lucknow.
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Compliance Report of directions passed by Hon'ble NGT vide

order dated 30.11.2022 in MA no. 91/2022 (O.A. No. 670/2018)

Atul Singh Chauhan vs MoEF&CC & Ors.

That Hon'ble NGT passed order dated 30.11.2022 in MA No.
91/2022 (O.A. No. 670/2018) Atul Singh Chauhan vs
MoEF&CC & Ors. in the matter of functioning of Oversight
Committee in the State of Uttar Pradesh after considering an
application filed by the State of Uttar Pradesh. The operative
portion of the order dated 30.11.2022 is reproduced below:

..... "6. It is now stated by the State that the Committee has monitored
compliance of environmental issues in the last three years but in the
changed situation, the State itself is in a position to effectively monitor
compliance of all environmental issues by its own mechanism.

6. While stringent monitoring of compliance of environmental norms
remains a challenge, Tribunal appointed Oversight Committee cannot be
in perpetuity. Thus, while placing on record our appreciation for the work
of the Oversight Committee, we can have no objection to the request of
the State to evolve its own mechanism.

7. Accordingly, the Chief Secretary, UP may interact with the Committee
for modalities to take over its work by a suitable mechanism, giving
reasonable time to the Committee for the transition. " ...........

That State of U.P. has already developed and fully
functionalized a comprehensive three tier Monitoring
Mechanism with well-defined monitoring protocol, in which
regular monitoring is being done at District level and at State
level. The monitoring at State is being undertaken at the level
of dedicated monitoring committees under the chairmanship of
Agriculture Production Commissioner/Principal Secretaries

and subsequently by the Chief Secretary, Government of Uttar
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Pradesh. The structure of Monitoring Mechanism is as

detailed below:

A- At State Level:

The State has developed monitoring mechanism taking into

consideration the

requirement of statutes and various

directions passed by Hon'ble NGT. The details of various

Monitoring Committees constituted by State of Uttar Pradesh

is as follows:
| S.No.| Name of Committee Chairperson Work area
1 |[State Level Waste | Additional Chief |  Compliance of

Management Secretary/ Principal | Waste Management
Monitoring Committee | Secretary Urban Rules
(WMC) Development ‘
O.M. No. 17/2019/NGT-
261/55-Parya-2-2019- '
44(Writ)/2016 dated 14- ‘
06-2019 5

2 Air Quality Monitoring | Additional Chief Effective Air
Committee (AQMC) Secretary/ Principal | Pollution Control in
(Reconstitution of | Secretary ' the State and
AQMC constituted | Environment, Forest maintenance of
earlier by Hon'ble NGT | & Climate Change Ambient Air Quality
O.A. No. 681/2018, ‘
order dated 08-10-
2018)
O.M. No. 16/2019/NGT- [
260/55-Parya-2-2019-
44(Writ)/2016 dated 14-
06-2019

3 | River Rejuvenation | Agriculture Monitoring of
Committee (RRC) Production various pollution

(Reconstitution of RRC
constituted earlier
Hon'ble NGT O.A. No.
673/2018, order dated
20-09-2018)

O.M. No. 14/2019/NGT-
258/55-Parya-2-2019-
44(Writ)/2016 dated 14-
06-2019

by |

sources and
Conservation of all
rivers in the State
other than river
Ganga

Commissioner
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The Government Orders related to Monitoring Mechanism
and Constitution of Committees at the State level are

enclosed herewith and marked as Annexure-1, 2 & 3.

B. District and Commissioner Level:

(i) A District Level Committee under the Chairmanship of
respective District Magistrates has been constituted by
O.M. No. 13/2019/NGT-257/55-Parya-2-2019-4(Writ)/2016
dated 14-06-2019 for monthly monitoring of all the
Environmental issues and compliance of Environmental
Laws. The Government Order related to Constitution of
District Environmental Committee is enclosed herewith and
marked as Annexure-4.

(ii) The District Level Committee has 28 Officers of all the
concerned District Level Departments.

(iii) District Forest Officer is the convener of the Committee.

3. That it is humbly submitted that the State of Uttar Pradesh is
fully sensitive and aware regarding strict compliance of the
directions of Hon'ble Tribunal and also effective enforcement
of the statutory provisions of the various Environmental Acts &
Rules. The three tier Monitoring Mechanism is functioning
effectively under the supervision of Chief Secretary in the
State. These three committees under the Monitoring
Mechanism at State level and District Environmental
Committee at the District level are fully functional and are
regularly monitoring the implementation of the orders of
Hon'ble Tribunal along with other Environmental Compliances
in the State. Chief Secretary, Government of U.P. also

monitors important environment related matters and the orders
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passed by Hon'ble NGT from time to time. The details of

meetings held by State level Committees is given below:

Status of monitoring by different committees

AQMC WMC | RRC/CMC
Meetings held- 14 Meetings held- | Meetings held- 16
(25.07.2019, 19,05.2020, | 05 (08.01.2020, 19.02.2020,
03.07.2020, 16.09.2020, | (24.11.2020; 23.06.2020, 30.07.2020,
09.10.2020, 27.10.2020, | 02.12.2020; | 31.08.2020, 30.09.2020, |
06.01.2021, 28.06.2021, | 21.12.2020; 09.11.2020, 05.01.2021, |
07.07.2021, 03.08.2021, | 28.07.2021; 04.03.2021, 09.07.2021,
26.11.2021, 30.11.2021, | 28.04.2022) 15.11.2021, 04.02.2022,
07.10.2022, 31.01.2023) 09.06.2022, 20.09.2022,

i 10.01.2023, 12.05.2023)

4.

It is further submitted that 560 meetings have been held by
District Environmental Committee in all the 75 Districts of the
State. The date wise details of meetings of District
Environmental Committees held are enclosed herewith and
marked as Annexure-5.

That effective functioning of the Monitoring Mechanism in the

State the
implementation of various orders passed by Hon'ble NGT time

and regular monitoring of progress of
to time through this Mechanism has resulted in overall
improvement of Air Quality, Solid Waste Management and
River Water quality in the State. The air quality in 9 Non-
Attainment Cities (NACs) and 7 Million Plus Cities (MPCs)
improved considerably. Copy of report regarding performance

assessment of NACs and MPCs dated 12.06.2023 received

Y
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from Central Pollution Control Board, Delhi is enclosed

herewith and marked as Annexure-6.

That the State has formulated a time bound action plan for
complete management of solid and liquid waste in the State

as with well tied up financial resources detailed below:

(i) Solid Waste Management (Urban):

The State has 734 Urban Local Bodies (ULBs), from which
14,710 Ton Per Day (TPD) waste is generated and out of
which 10,117 TPD (68%) waste is treated through existing
solid waste treatment facilities. The State has prepared a
time bound action plan for bridging the current gap of 4593
TPD. Additional processing capacity of 7,526 TPD will be
developed by Dec, 2023.

(i) Solid Waste Management (Rural):

The State has 57,785 Gram Panchayat (GPs) from which
11,959 TPD waste is generated and out of which 3,000
TPD waste is being processed. The State has prepared a
time bound action plan for bridging the current gap of 8,959
TPD by Mar, 2025.

(iii) Remediation of Legacy Waste:

That in the State of Uttar Pradesh total reported Legacy
Waste is approximately 91 Lakh Tons at 75 Sites. State
has remediated 58 Lakh Ton Legacy Waste till now and
has proposed to remediate all remaining Legacy Waste (33
Lakh Ton) by March 2024.

//c i
ri S
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(iv) Used Water Management:

That the total Sewage Generated in the State is 5,500 MLD
against which 122 STPs with treatment capacity of 3,860
MLD are operational. State has prepared a time bound
action plan for bridging the current gap of 1,640 MLD by
increasing additional treatment capacity to 1,858 MLD by
June, 2025 and then total treatment capacity shall be 5,718
MLD. The State also has a future plan of installation of 317
STPs with treatment capacity of 1,593 MLD by Dec. 2025.

A brief status regarding action plan for solid and liquid
waste management in the State is enclosed herewith and

marked as Annexure-7.

That the effective monitoring with respect to time bound
capacity building for treatment of liquid waste along with
operation of the existing facilities in the State has resulted in
bridging the gap of generated liquid waste and its treatment
and improvement of water quality of the rivers. The water
quality of the rivers in the State improved with respect to the
standard monitoring parameters in 2022-23 (Dissolve Oxygen
at 44 sampling points from 0.54 % to 261.13%, Bio Chemical
Oxygen Demand at 48 sampling points from 1.40% to 50.49%
and Total Coliform at 54 sampling points from 0.20% to
95.30%) as compared to that of year 2019-20. River water
quality comparative results are enclosed herewith and marked

as Annexure-8.
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That effective monitoring also resulted in a milestone
achievement with regard to remediation of chromium waste in
Khanchandpur, Rania, Kanpur Dehat, where approx. 90,000
MT illegal Chromium Waste lying for several years was
successfully lifted and disposed scientifically through existing
Common Facilities. This has also resulted in improvement of
Ground water quality of that area. This work is the first work in
India where such a huge quantity of hazardous Chromium
waste has been successfully disposed in record time.

That it is submitted that the monitoring mechanism developed
by the State is functioning and the implementation of the order
of Hon'ble Tribunal is being regularly monitored along with
other Environmental Compliances in the State. The Chief
Secretary, Government of U.P. also monitors important
environment related matters and the order passed by Hon'ble
NGT from time to time under this mechanism. The three tier
monitoring mechanism is fully established in the State and is
functioning effectively.

In compliance with the Hon'ble NGT order dated 30.11.2022, a
meeting was held by Chief Secretary, Govt. of U.P. in his
chamber with the Chairman and Member of Oversight
Committee on 29.06.2023 for chalking out the modalities of
transition of the work of the Committee to the Monitoring
Mechanism developed by the State. After discussing about the
reasonable time for transition, it was firmed up during the
meeting that 45 days are adequate for the smooth transition. It
will give adequate time to the Committee to wind up its
activities and handover all heads to the Department of
Environment, Forest & Climate Change. It will also give
opportunity to State Pollution Control Board to lay off the

4 :
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10.

outsource personnel and get hold of all the official assets. It
was informed to the Committee during the meeting that in
compliance of the direction of Hon'ble Tribunal dated
30.11.2022, and in view of the three tier Monitoring
Mechanism was effectively working in the State, the State's
Monitoring Mechanism will completely take over and look after
all the work of Oversight Committee with effect from
01.09.2023. Chief Secretary directed the Department of
Environment, Forest and Climate Change, Government of
Uttar Pradesh to receive official records along with office
equipments, furniture’s and building space etc. from the
Committee within this time. Uttar Pradesh Pollution Control
Board was directed to serve appropriate notice to office staff
of the Committee, if necessary, for discontinuing their services
from 01.09.2023. The minutes of meeting dated 29.06.2023
are enclosed herewith and marked as Annexure-9.

The State is thankful for the overall guidance provided by
Hon'ble Oversight Committee for the last 3 years. The State is
committed to ensure the environmental compliances and

assures Hon'ble Tribunal that the three tier monitoring
mechanism will monitor regularly the compliance of the orders
of Hon'ble NGT in accordance with the previous guidance of

Oversight Committee.

That the Compliance Report is submitted before Hon'ble
Tribunal for further directions.

( Deven rr':l. Singh Chauhan )
Under Secretary.
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" 26. Vide order dated 05.03.2019, dealing with State of Himachal
Pradesh, it has been directed that the Apex Committee is to conclude its
proceedings by 30.04.2019 and furnish its final report. Thereafter, monitoring
at apex level can be done by MoEF&CC and CPCB in terms of Rules 5 and 14
of the SWM Rules respectively and direction of this Tribunal vide order dated
22.12.2016 [Para 43(9)]. However, the State Level Committees as directed by
the Tribunal headed by retired Judges and the Chief Secretaries will continue
including the State and District Level Committees. After expiry of the six
months term of the Committees, the Chief Secretary may take a decision
whether such Committees are required to continue further. This direction is
being issued as the Chief Secretaries have taken over the monitory".
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Foce Environment o MINISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE GOVT OF INDIA
CPCB SPEED POST/ EMAIL

12.06.2023
CP-99/136/2021-AQM-HO-CPCB-HO

To

The Municipal Commissioners
Million Plus Cities
(As per list)

Subject: Performance Assessment of 42 Million Plus Cities (MPCs) funded under Fifteenth
Finance Commission for 2022-23- reg.

Sir/Madam,

Kind reference is invited to MoEF&CC’s letter dated 02.06.23 (attached) regarding
Performance Assessment of 42 MPCs under Fifteenth Finance commission Grant (ambient air quality
component). In this regard, CPCB has carried out the Performance Assessment based on Parameter-D
(annual average of PMI0 & AQI good Days) for release of funds for FY 2023-24 as per DoE
Guidelines. The Air Quality Data and Scores of Parameter D is attached as Annexure L

Further, the following details/ documents are to be submitted through State Level Monitoring
and Implementation Committee (SLMIC) by States to MoEF&CC and CPCB by 30.06.2023.

1. Recommendation of SLMICs for release of XVFC grants for FY 2023-24 to MoEF&CC as
well as in Performance Assessment Module of PRANA portal.

Grant Transfer Certificates (GTC) and Utilization Certificates (UC) of earlier funds

released to UAs/Cities.

Annual Action Plan for FY 2023-24 on PRANA Portal.

4, Details of activities funded through convergence of various schemes/programmes which assists

in improving air quality (such as SBM2.0, Smart City Mission, AMRUT, Fame, Nagar Van
Yojana etc.) on PRANA.

b

e

This Issues with approval of the Competent Authority.

Yours faithfully,

hnn

| pH-AQM
EncL: As above
Copy to:
1 The Member Secretary : For kind information and necessary action please

SPCBs (As per list)

%

' \C}.DH-AQM
“‘aficrer W=’ aell oA R, Taoei-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
TIUTH/Tel : 43102030, 22305792, A=TH@TEE/Website : www.cpcb.nic.in
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List:

I. Municipal Commissioners (Vijayawada, Visakhapatnam, Patna, Durg Bhilainagar, Raipur
Ahmedabad, Rajkot, Surat, Vadodara, Faridabad, Dhanbad, Jamshedpur, Ranchi, Bruhat Bangalore,
Bhopal, Gwalior, Indore, Jabalpur, Aurangabad, Greater Mumbai, Nagpur, Nashik, Pune, Vasai-Virar,
Amritsar, Ludhiana, Jodhpur, Jaipur, Kota, Chennai, Madurai, Tiruchirappalli, Hyderabad, Agra,
Allahabad, Ghaziabad, Kanpur, Lucknow, Meerut, Varanasi, Asansol, Kolkata)

2. Member Secretary SPCBs (Andhra Pradesh, Bihar, Chhattisgarh, Gujarat, Haryana, Bihar,
Karnataka, Madhya Pradesh, Maharashtra, Punjab, Rajasthan, Tamil Nadu, Telangana, Uttar Pradesh,
West Bengal)



ANNEXURE-I

Assessment of performance in respect of Parameter ‘D’ - Quantification of Air Quality
Improvement:

As per DoE Guidelines, after 2021-22, for all the remaining four years of the award period, the entire
weightage will be on the fourth parameter of quantification of improvement in air quality.

D. Quantification and evaluation of air quality improvements — 100 Marks

Quantification of air quality improvement is represented by reduction in annual average
particulate matter concentration and increase in good days {AQI (Air Quality Index) <200}.

For Air Quality management and assessment purpose, the annual data is considered from April
to March and herein after be called as AQ Calendar Year.

Baseline information on City specific PMo data for year 2019-20 for all the recommended 42
Cities/ UAs as worked out by MoEF&CC is provided in Annexure II & III of Operation
Guidelines issued by DoE.

Air quality data consideration and Percentage reduction observed in annual average
concentrations observed on all normal days of the year from the baseline data of Cities/ UAs
would be graded as following

D.1 Air quality data consideration factors:

2

Integration of Manual Monitoring Stations and Continuous Ambient Air Quality Station® daily
average data.

Data unavailable for a few days were computed using linear interpolation method. However,
data missing continuously for more than 30 days is not considered.

+2 ¢ is considered for removing outliers.

If less than 75% of data is available for particular quarter, reported data for the particular
quarter is not considered for reporting.

D.2 Evaluation:

i.

Reduction in air pollution levels (particulate matter)

Table A - PM;y Annual Average Concentration

S.No.| Reduction (%) in annual average concentration[lImprovement]

1 15 and above High

2 <15 Low

ii.  Frequency of exceedance in AQI levels:

The number of days exceeding AQI (Moderate - 200) out of total number of normal days
monitored per year would be graded as under:
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Based on grading in Table ‘A’ and Table ‘B’ above, the combined performance factor for Air Quality
Management would be graded and evaluated for the cities/ UAs as per following procedure:

Table B - Good days (AQI<200)

S.No. Increase in Good days (%){lmprovement

1 15 and above

High

2 15

Low

S. No. Reduction (%) in annual Increase in Good days [Performance Factor, Sp=
average concentration (from |(%)(from Table B) Score, S*
Table A)
1 High High 100
2 Low High 75
3 High Low 50
4 Low Low 25
Table 1 — Fund Allocation to Cities (Performance based)
Score of the city, S Percentage of Fund allocation from 2021-22 onward
80-100 100
60-80 75
50-60 50
40-50 25
Below 40 NIL
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Assessment of Parameter — ‘D’, Quantification and evaluation of air quality improvements for
release of Fund for the year 2023-24

Air Quality Data

To assess the performance of city air quality improvement for FY 2022-23 in reference to Parameter
'D’ based on the Guideline, CPCB has calculated the city specific annual average PM concentration
and AQI days for FY 2022-23 in comparison to actual achieved data of FY 2021-22 for 42 million plus
Cities. The calculated Air Quality Data (Table-1) and Scores of Parameter D (Table-2) are given below.

Table 1: PMp concentration data
PMp Concentration
(ug/m*) AQI (PMjy) sub-index) days
Average
S. No. Cities 2021-22 2022-23
Total
AR | B oy Obdserved <200 Ohsefgz?l] days
ays
1 |Chennai 55 63 357 357 358 358
2 |Trichy 46 44 352 352 344 344
3 |Raipur 61 70 357 357 347 347
4  [Nashik 57 61 363 363 357 357
5 [|Vijayawada 68 72 355 355 341 341
6 [Madurai* 55 67 175 175 178 178
7 |Bengaluru 66 66 353 353 354 354
8 |Durg Bhilainagar 60 67 336 336 339 339
9 |Aurangabad 82 104 355 355 356 356
10 [Nagpur 67 95 349 349 356 356
11 [Pune 82 91 355 355 358 358
12 [Hyderabad 87 82 363 363 361 361
13 [Indore 98 105 355 355 350 350
14 |Visakhapatnam 94 108 350 350 345 345
15 [Kolkata 100 93 354 354 351 351
16 |Jabalpur 110 121 352 352 354 354
17 |[Kota 107 126 351 351 360 360
18 |Amritsar 116 117 351 351 355 355
19 |Mumbai 102 112 358 358 357 357
20 [|Vadodara* 114 104 266 266 269 269
21 |[Surat 103 109 346 346 341 341
22 |[Ranchi* 106 106 261 261 268 268
23 |Ludhiana 144 158 350 350 328 346
24 |Ahmedabad 108 39 346 346 352 352
25 |Rajkot* 111 94 268 268 268 268
26 [Vasal virar# 168 162 154 179 161 174




27 |Asansol 111 140 351 351 339 350
28 |aipur 124 142 352 352 351 351
29 |Gwalior 105 139 354 354 322 356
30 [Jamshedpur* 111 122 272 272 270 270
31 |Bhopal 110 126 353 353 350 350
32 |Agra 139 115 321 351 356 358
33 |Jodhpur 154 141 334 351 347 354
34 [Patna 142 187 321 358 254 356
35 [Varanasi 110 93 355 355 359 359
36 |Kanpur* 156 127 221 265 247 263
37 |Meerut 178 169 268 352 296 353
38 |Dhanbad* 212 151 136 178 171 175
39 |Ghaziabad 205 194 229 352 246 358
40 [Lucknow 145 148 345 357 356 361
41 [Allahabad 122 123 356 356 354 354
42 |Faridabad 192 203 254 347 230 352

*Since, less than 75% of data is available for particular quarter, the reported data for the same
particular quarter of the corresponding year is not considered for assessment.

#August and November to March, data for the assessment in 2021-22 and 2022-23 is considered.

Scores for Parameter D:

Based on the above Air Quality Data for year 2021-22 and 2022-23, Parameter D is calculated and
respective scores are listed below:

Table 2: Scores of Parameter D

& N Citles Rae:n"lf;;oa“vi?;)g;n Increase in Good | Interim

concentration days (%) Scores
1 Chennai Low High 75
2 Trichy Low High 75
3 Raipur Low High 75
4 Nashik Low High 73
5 Vijayawada Low High 75
6 Madurai* Low High 75
;i Bengaluru Low High 75
8 Durg Bhilainagar Low High 75
9 Aurangabad Low High 73
10 [Nagpur Low High 75
11 Pune Low High 75
12 Hyderabad Low High 75
13 Indore Low High 73
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14 [Visakhapatnam Low High 75
15 [Kolkata Low High 75
16 Jabalpur Low High 75
17 Kota Low High 75
18 Amritsar Low High 75
19 Mumbai Low High 75
20 Vadodara*® Low High 75
21 Surat Low High 75
22 Ranchi* Low High 75
23 Ludhiana Low Low 25
24 Ahmedabad High High 100
25 Rajkot* High High 100
26 Vasai virar# Low Low 25
27 Asansol Low Low 25
28 Jaipur Low High 75
29 Gwalior Low Low 25
3 Jamshedpur* Low High 75
31 Bhopal Low High 75
32 Agra High Low 50
33 Jodhpur Low Low 25
34 Patna Low Low 25
35 Varanasi High High 100
36 Kanpur* High Low 50
37 Meerut Low Low 25
38 [Dhanbad* High High 100
39 Ghaziabad Low Low 25
40 |ILucknow Low Low 25
41 Allahabad Low High 75
42 Faridabad Low Low 25
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NATIONAL CLEAN AIR PROGRAMME

National Clean Air Programme (NCAP) — Launched in January 2019
* 131 cities — targeted for improving air quality under NCAP.

¢ 82 cities — funded under NCAP.

* 49 cities — funded under XV-FC.

= City action plans rolled out for improvement of air quality.

= Grant of Rs. 948.33 Crores has been released for initiating actions under city action plan during the

period from FY 2019-20 to FY 22-23.
= In FY 22-23, performance linked fund of Rs 476.27 Cr have been released to cities in 5 tranches till date.

=  An amount of Rs 700 Cr has been allocated to cities funded under NCAP for FY 23-24.
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Criteria for assessing Quantum of fund by Performance Assessment of cities
Performance Factor for FY 2022-23 for 82 NACs has been worked out by considering two cases:

« Comparison between PM,, Conc. achieved in FY 22-23 with actual PM,, conc. in FY 21-22 (preceding
year) shown in Tablel

+  Comparison between PM,, Conc. achieved in FY 22-23 with targeted PM,, conc. of FY 22-23 shown
in Table 2
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Summary of Assessment of Performance for FY 22-23
Score of the City Percentage of Fund Cities
(S) allocation
Delhi, Chandigarh, Jhansi, Jammu, Noida, Hubli-Dharwad,
Sangli, Guwahati, Rourkela, Cuttack, Bhubneshwar, Guntur,
Balasore, Kashipur, Udaipur, Nagaon, Jalgaon, Davanagere,
Below 40 Nil Dewas,, Dimapur, Ongole, Kurnool, Korba, Kadapa,

Vizianagaram, Gaya, Eluru, Srikakulam, Gajraula, Angul,
Baddi, Anpara, Gobindgarh, Dera Bassi, Sangareddy, Paonta
Sahib, Jalna,, Chandrapur, Akola, Damtal, Kala Amb,
Muzaffarpur (42)
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Table 1: Comparison between PM,, conc. achieved in FY 22-23 with actual PM,, Conc. in FY 21-22 (preceding year)

Target and Actual reduction of
S1. No. City/ Town Annual Average PM,, Concentration PM,, nwannzs.a.ms: (ng/m?) FY Nouwumm Performance Factor
(ng/m®) FY 2021-22 Unit Reduction Value Achieved P
Actual _ Target Actual
Above 10 Lakh
1 Delhi 184 -20 13 204 0
2 Srinagar* 100 15 7 85 214
3 Chandigarh 92 -19 4 111 0
5-10 Lakh
4 Durgapur 158 23 8 135 288
5 Gorakhpur 142 41 27 101 152
6 [Moradabad 151 37 22 114 168
7 hansi 107 -6 6 113 0
8 Bareily 159 45 13 114 346
9 Noida 191 -6 16 197 0
10 Firozabad 136 33 ] 103 194
11 Jammu* 155 -20 10 175 0
12 Hubli-Dharwad 65 -8 + 73 0
13 Kolhapur 78 2 5 76 40
14 Sangli 57 -8 3 65 0
15 Solapur 55 -23 < 78 0
16 Guwahati 96 -4 6 100 0
17 [Dehradun 137 10 12 127 83
18 Gulburga 78 11 4 67 275
19 Jalandhar 130 7 & 123 100
20 [Rourkela 107 -16 6 123 0
21 Amravati 66 -3 4 69 0

*
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Target and Actual reduction of PM, Concentration
: Annual Average PM,, Concentration (ng/m?) FY 2022-23 Performance Factor
Sk JNo; Cliy! Fovn ?n\__wv FY 2021-22 Unit zm_u___%o: Value Achieved (P)
Actual _ Target Actual
1-5 Lakh
43 Haldia 93 6 3 87 200
44 Devanagere 53 -7 3 60 0
45 Alwar 110 0 7 110 0
46 Khurja 158 3 21 155 14
47 Patiala 103 4 5 99 80
48 Thoothukudi 67 14 4 53 350
49 Silchar* 47 i 2 40 350
50 Dewas 79 -21 5 100 0
51 Sagar* 61 1 3 60 33
52 Dimapur 78 -15 -+ 93 0
53 Ongole* 53 -24 3 77 0
54 Anantapur 49 -6 3 535 0
55 Nalgonda 71 17 3 54 567
56 Kurnool 60 -3 2 3 0
37 Kadapa 54 -1 e 55 0
58 Korba* 60 -6 2 66 0
59 Vizianagaram 71 -3 3 74 0
60 Gaya 93 -49 - 142 0
61 Eluru 66 0 3 66 0
62 Srikakulam 72 1 3 i 33
Less than 1 Lakh
63 Nalagarh 82 8 7 74 114
64 Gajraula 165 -24 17 189 0
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Table 2: Comparison between PM 10 conc. achieved in FY 2022-23 with Targeted PM10 value of FY 2022-23 »
Annual Average PM,, Conc. Target Aniiugl Aversige Target and LP.QE._ reduction of PM,, Concentr
Sl. No City/ Town PM;s Cone. (ng/nr') | (ng/me) reduction PM,, Conc. Actual . m:o:. Ui I mcmn-mu. e
T FY 2019-20 Target for FY 10 ; Unit Reduction Value Achieved Factor (P)
(Base line) 2021-22 (o) FX 28 1-22 Actual | Target Actual Target
Above 10 Lakh

1 Delhi 178 14 164 -40 13 204 151 0
2 [Srinagar 122 8 114 29 7 85 107 414
3 “handigarh 88 5 83 -28 4 111 79 0

5-10 Lakh

4 Durgapur 129 8 121 -14 8 135 113 0
5  |Gorakhpur 280 31 249 148 27 101 222 548
6 oradabad 247 25 202 108 22 114 200 491
7 Thansi 102 6 96 -17 6 113 90 0
8  [Bareily 178 14 164 50 13 114 151 385
9  [Noida 203 18 185 -12 16 197 169 0
10  |Firozabad 205 18 187 84 17 103 170 494
11 [Jammu 146 10 136 -39 10 | ) 126 0
12 [Hubli-Dharwad 76 - 72 -1 4 13 68 0

3  |Kolhapur 90 5 85 9 3 76 80 180
14  [Sangli 67 3 64 -1 3 65 61 0
15  [Solapur 86 5 31 3 B! 78 77 75
16  |Guwahati 106 6 100 0 6 100 94 0
17  |Dehradun 166 13 153 26 12 127 141 217
18  [Gulburga 129 8 78 11 4 67 74 275
19 [alandhar 118 7 111 -12 7 123 104 0
20  [Rourkela 110 7 103 -20 6 123 97 0
21 mravati 88 5 83 14 -+ 69 79 350
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Annual Average Target and Actual reduction of PM
PM,, Conc. |PM,, Conc. (ng/m3)|Target Annual Average|  Concentration (ug/m3) FY 2022-23 Performance
Sl No. City/ Town (ng/m3) reduction Target PM,, Conc Actual Unit Reduction Value Achieved Factor (P)
FY 2019-20 for FY 2021-22 (ng/m3) FY 2021-22 .
5 Actual | Target Actual | Target
(Base line)
1-5 Lakh
43 |Haldia 71 3 68 -19 3 87 65 0
44  |Devanagere 63 3 60 0 3 60 57 0
45  |Alwar 125 8 117 7 7 110 110 100
46  |[Khurja 236 23 213 58 21 155 192 276
47 |Patiala 98 6 92 -7 5 99 87 0
48  [Thoothukudi 84 4 80 27 4 53 76 675
49  |Silchar 44 2 42 2 2 40 40 100
50  |Dewas 89 5 84 -16 B 100 79 0
51 [Sagar 72 - 68 8 3 60 65 267
52 |Dimapur 83 4 79 -14 4 93 75 0
53 |Ongole 60 3 57 -20 3 77 54 0
54  |Anantapur 60 3 57 2 3 55 54 67
55 |Nalgonda 59 3 56 2 3 54 53 67
56  [Kurnool 56 2 54 -9 2 63 52 0
57 [Kadapa 47 2 45 -10 2 55 43 0
58 |Korba 52 2 50 -16 2 66 48 0
59  |Vizianagaram 67 3 64 -10 3 74 61 0
60 |Gaya 79 - 75 -67 4 142 wh 0
61  [Eluru 64 3 61 -5 3 66 58 0
62  [Srikakulam 65 3 62 -9 3 71 59 0
Less than 1 Lakh

63  |Nalagarh 115 7 108 34 7 74 101 486
64  |Gajraula 211 19 192 3 17 189 175 18
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Criteria for Performance Assessment of cities

Air quality data consideration factors:

> Integration of Manual Monitoring Stations and Continuous Ambient Air Quality Station’ daily average data.

» Data unavailable for a few days were computed using linear interpolation method. However, data missing
continuously for more than 30 days is not considered.

» +2 o is considered for removing outliers.

> If less than 75% of data is available for particular Quarter, reported data for the particular quarter is not
considered for reporting.
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o Funds ring-fenced in respective project accounts
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Brief Note on Solid Waste Management (Urban Area)

Number of ULBs- 734

Current Status (Urban Area)

Waste Generated in the urban area is 14,710 TPD.
Waste collection-100%

Segregation — 12,504 TPD (85%)

Waste Processed- 10,117 TPD (68%).

> 19 integrated SW Processing Plants with capacity of 5,865 TPD.
» 534 MRFs are setup in 534 ULBs with capacity of 2,670 TPD.

> 850 Compost pits with treatment capacity 1,314 TPD.
» 03 WtE Plants with capacity 268 TPD (PPP Mode).

Way Ahead

e State has prepared a timebound action plan for attending the current gap of

4593 TPD.

o Additional processing capacity to 7,526 TPD by Dec, 2023 and total processing
capacity shall bel7,643 TPD.

Plant details Timeline Fund Tied up (Rs Cr.)
Central State Total Fund
36 integrated SW Dec, 23 129.64 240.76 370.41
Plants with capacity
of 4,305 TPD.
94 MRFs with Mar. 23 11.08 20.57 31.65
capacity of 470 TPD
343 MRFs with Dec,23 12.3 22.84 35.14
capacity of 1715 TPD
226 Compost pits Dec,23 0.42 0.78 1.2
with capacity 1036
TPD
Grand Total Fund (Rs)Cr. 153.44 284.95 438.39

Future plan:

e Additional processing capacity of 6,280 TPD by March 2025, henceforth total
Solid Waste processing capacity shall become 23,923 TPD.
> 11 integrated Solid Waste Processing Plants with processing capacity of

695 TPD. (Dec-2024) (Fund of Rs. 105 Cr. is Approved)
> 8 segregated Dry waste & Composting, capacity 485 TPD. (Dec-2024)
» 5 Bio-CNG plants of 1300 TPD and 3 WtE plant of 3,800 TPD. (March-

25)

Note

100% Processing of MSW by Dec -23
¢ Projects to meet Gap already grounded.



Brief Note on Solid Waste Management (Rural Area)

Current Status (Rural Area)

e Number of Gram Panchayat (GPs)- 57,785

e Waste Generated -11,959.

e Waste Processed- 3,000 TPD

Way Ahead

e Target for ODF+ for all GPs as per SBM(GRAMIN)2.0- 2024-25

Target Year for GPs Villages Fund (Cr)
ODF+
2022-23 4,656 6,000 562
2023-24 25,145 43,000 330
2024-25 27,984 46,829 379
| Total 57,785 95,829

Note

e 100% Coverage of MSW generated — Mar-23
e Plants are on-ground to meet the Gap.

e Financial grant tied up from the fund SBM 2.0 (Gramin) and 15th Finance

Commission
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Brief Note on Legacy Waste Management

Current Status
e In the State of Uttar Pradesh Total Reported Legacy Waste is approximately 91
Lakh Tons at 75 Sites.
Way Ahead
e State has remediated 58 Lakh Ton Legacy Waste till now and has proposed to
remediate all remaining Legacy Waste (33 Lakh Ton) by March 2024.

Timeline No. of site Qty of legacy waste
remediation going on
(Lakh Ton)
Till March 2023-June g ’
2023
July2023 to December
2023 22 24
January 2024 to March 13 7
2024
Total 48 33

e Total Fund granted for remediation of above 48 lakh ton legacy waste is
approx. Rs 222.119 Cr.
(Central Share- Rs. 0.119 Cr & State Share — Rs. 222 Cr.)

Note
» 100% Remediation of Legacy waste by Mar-24
» Projects to meet Gap already grounded.
» Funds ring-fenced in respective project accounts




Brief Note on Sewage Management

Current Status
Total Sewage Generated in the State is 5,500 MLD.
122 STPs with treatment capacity of 3,860 MLD are operational.
Utilization of Existing Capacity is 2,495 MLD.

Way Ahead
State has prepared a timebound action plan for attending the current gap of

1,640 MLD of Used water generated and treatment.
Additional treatment capacity to 1,858 MLD by June, 2025 and total treatment
capacity shall be 5,718 MLD.

194

STPs details Timeline Fund Tied up (Rs Cr.)
Central State Total Fund
1004 MLD (52 Dec, 24 5,478.36 959.61 6,437.97
STPs).
(Under Construction)
854 MLD (15 STPs). | June, 25 3,766 1,139.69 4,905.05
(Under Tendering)
Grand Total Fund (Rs)Cr. 9,244.36 2,099.3 11,343.6

State shall have treatment capacity of 5,718 MLD by June 2025 and gap
shall be zero in between Sewage generation and treatment.

Future plan
317 STPs with treatment capacity of 1,593 MLD are proposed to install by

Dec. 2025. Hence total Used water treatment capacity shall become 7,311 MLD

STPs details Timeline Fund to be issued (Rs Cr.)
Central State Total Fund
1,593 MLD Dec, 25 8,329.88 3,600.12 | 11,930.02

(317 STPs Proposed)

Note
100% treatment of used water by June 2025.
Projects to meet Gap already grounded.
Funds for under construction projects are ring-fenced in respective project
accounts

67




‘A!’\Y\e’ﬂ whie— @ 5

oY @ ygd Afedl @ ugfid wa @ fAwi 9202223 A umw

STRIUIAT T 99—2019—20 @ HIUE G f3avor—

S0 Ho UguY FFl 91 g1 Ww & W@ ARl /g W wdl # ot 141 fafea fagal
R afid U A ST B gHevr far o e 2 e saild uew o ygw 14 qfeai
AT JHT, THON, BIotl, [BUSH, THe, 790, IFFEM, daal, °TeRT, A, XY, AT, TR a1
a9 & Tes RaR w9 # gt 100 g ofnfoa 21 o9 & yq@ 14 9 & goges Raw
Td ¥ fAwg o —2022—23 &1 9§ —2019—20 @& <01 Rl T S ToraT H GuUR 1 faawor
faq 8-

(@) gfera smaie @ 7 (Slo3io) F gfeg—

UeT P UIE 14 ARG T Ues Rax B H 2022-23 BT 99-2019-20 b AU
STUrar # el 100 T THAT gel # 9§ 44 fOgel w® giow oneieE @ A H 054
i 9 261.13 Ui 9o @) gig urll T 8, Sife Ferudr § GUR b1 g © | daive
wfererd gfE 261.13 wfererd IgaT <1 # S99 W faerw, feam, Figer fag w ol T |

(@) I Bfiwe enadieE e (@osliodho) F gam—

USY P U 14 AfRdl b Uegee RaR WA # fawig q¥—2022—23 &1 g8—2019-20 &
[rE SIEEET W e 100 FAT YHAU favgelt H W 48 favgell W Sear @ wiw
YSEUGER YdTeld dleAed Tadior feame (doafogio) @1 731 § 1.40 dfawrd ¥ 50.49
gfeerd db @l bAl Uikl T E, Siifds STer[urar § guR &1 @ldd © | |difte ufawd Sl
50.49 Hfcera fRves =€l & ot fow, miamere fag w gl 7= |

() Sled BienwE (Eowo) F guR—

USY B W9 14 Al & Uregce Rar wa # iy ad —2022-23 &1 99-2019-20
T AN T H del 100 THAT UhH fawgai H W 54 fIgell W U & Y
JSHUIGR JaTdd cled dlaibH (S10wio) & A # 0.20 Uferd 9§ 95.30 ufcerd d& &l 41
IRt T B, S Weuar § guUR &7 2Sad & | At Yo $A 9530 Ffawd HEIT
T ® IGEE AR S 69, [eEE ffg w & T4 |

68



69

196

€1°19Z 03 $S°( JudurdAoaduy jo d3uey] 144 001 1ejoL
. 00 10 niieg
B 00 10 empyg
96" €-0¥'0C €0 c0 BsuIe],
S6'CE-0¢°€ €0 €0 Iy
PL9-LL'T 0 20 BIYSeYOD
8S°€-19°C 20 80 reg
$6'9-9t'9 20 0 ndey
LSt 10 90 e3uBIWIRY
LEOILL'T 60 (44 eduen
9T E-¥5°0 20 Il nuonH
C1'192-9S Y 9] 0z punwex
0S¢e 10 20 BUNIBA
[10°8€ 10 01 1sed IpeN Ife)]
20'9%-0€°6¢€ 20 LO Uopurty
Aypenb a9jem
0Z2-610Z 03 paaeduwod JIALI JO JududAoadur SUoIBIO| [933.1)§ JIATY
S® €7-7Z07 Wl anjeA O ul judwdAoaduy o, |  Surmoys Suoned0| | SulI0JIUOJA JO ON | Pan[[od A[[ean1)

SurLI0JIUOA] JO "ON

02-610C AVHA 'TVIONVNIA OL AdIAVIINOD SV £€7-T707

AVAX TVIONVNIA NI Od 40 SIWHAL NI ALTTVNO dALVA

dHATT NI INHIWHAOYJIAL ADVINIOYHHAd HALLVAVdINOD




70

197

65°0S 01 0T JududAoadwy yo a3uey 14 001 [BI0L
: 00 10 nAleg
67 6£-89°1C €0 S0 BSWE]
0L9€-81°81 <0 €0 Iy
SH'TI-€S'L 20 20 eJyseyn
6£61-19'1 <0 80 1eg
0S'1€-88°C 20 20 ndey
6y vy 10 10 emiog
crie-0v'l S0 90 BSUESWEY
09°6-v¢'C 0 ¢C esuen
¥9°91-09'C S0 I1 nwooH
68'8C-19'8 80 0T sunues
€£'8¢ 10 20 eUNIBA
6S°STTLY LO 01 ised IpeN I[e2)]
6% om s 6 90 ho :o?:m
b__nz_u AR = o s . i T
B eN..mSN 3 co.:wn:.au i .sbi Jo EoEgEn:: o .,Eo:aoc..m :uuobw H&:M
SB maauncﬂ ul o=_u> QOm ur E“Eu:ﬁum .x, _____ m:.?cam wno:uocq

SULIO)IUOIAT JO'ON

m:i&:EE .mc *ON |

E_.__E b.ﬁ:,___._.p

07-610C AVAA TVIONVNIA OL AHAVJINOD SV £€7-T70T

AVAA TVIONVNIA NI 09 40 SINIAL NI ALI'TVAO YALVA

TAATI NI INANTAOAJINI ADVINIDUAd HALLVAVINOD




71

198

0€°S6 03 070 JudurdAoaduy Jo d3uey

14

001

[eI0L

00

10

- 00 c0 eswe],
% 00 €0 ury
= EINED|

66 1S

10

10

nAleg

LTTI

10

<0

eIyseYD

LEEV-8Y'C

0

80

esS

0C0

10

[

ndey

0€'66-S¢L°S

90

90

e3uesWRY

c1'68-8C' 1

31

(44

B3URD

L6'08-9C'1

Il

[l

puion

S9'€8-€8'1

Il

0¢C

BUNWEBL

V' SL

10

<0

vunIeA

LY'S

10

0]

iseq IpeN I3

10

<1

 0z6lozorpoavdwod
SE £2-770T Ul IN[EA DL UL U0NINpPIY %

~ Lienb aagem

SULIOJIUOJA] JO "ON

 19A1 Jo jududA0d U
- BuiMoys suoned0|

L0

UOpUIF]

07-610C AVAA TVIONVNIA OL AXAVJINOD SV

€7-700C AVAA TVIONVNII NI DL A0 SIARIAL NI ALI'TV10 d3A.LVA

YAATI NI INTIWIAOUJIAT DV INTAOYHd HALLVAVINOD




nmgfﬁﬁg_

File No.81-7005(099)/246/2020-07-,

Minutes of the meeting held by Chief Secretary, Government of U.P. with the Oversight
Committee, NGT, UP on 29.06.2023 in compliance of directions issued by the Hon'ble NGT

vide order dated 30.11.2022 in MA No. 91/2022 (O.A. No. 670/2018) Atul Singh Chauhan
Vs. MoEF&CC & Ors.

1. Hon'ble NGT passed order dated 30.11.2022 in MA No. 91/2022 (O.A. No. 670/2018)
Atul Singh Chauhan vs MoEF&CC & Ors. in the matter of functioning of Oversight Committee
in the State of Uttar Pradesh after considering an application filed by the State of Uttar
Pradesh. The operative portion of the order dated 30.11.2022 is reproduced below:

..... "5. It is now stated by the State that the Committee has monitored compliance
of environmental issues in the last three years but in the changed situation, the State itself is in a

position to effectively monitor compliance of all environmental issues by its own mechanism.

6. While stringent monitoring of compliance of environmental norms remains a
challenge, Tribunal appointed Oversight Committee cannot be in perpetuity. Thus, while placing on
record our appreciation for the work of the Oversight Committee, we can have no objection to the

request of the State to evolve its own mechanism.

7. Accordingly, the Chief Secretary, UP may interact with the Committee for
modalities to take over its work by a suitable mechanism, giving reasonable time to the Committee

for the transition. " ...........

2. In compliance with the Hon'ble NGT order dated 30.11.2022, a meeting was held
by Chief Secretary, Govt. of U.P. in his chamber with the Chairman and Member of Oversight
Committee on 29.06.2023 for chalking out the modalities of transition of the work of the
Committee to the Monitoring Mechanism developed by the State. Secretary, DoEF&CC (Mr.
Ashish Tiwari) and Member Secretary, UP Pollution Control Board (Mr Ajay Kumar Sharma)

were also present.

3. Chief Secretary apprised the Oversight Committee about the three tier Monitoring
Mechanism functioning effectively under his supervision in the State. He briefed the
Oversight Committee in detail about the monitoring mechanism through different
committees which include District Environmental Committees at the District Level under the
chairmanship of District Magistrates; and three thematic monitoring committees at the State
Level namely Air Quality Monitoring Committee under the chairmanship of the Additional
Chief Secretary, Environment, Forest and Climate Change; Waste Management Committee
under the chairmanship of Principal Secretary, Urban Development and River Rejuvenation
Committee under the chairmanship of Agriculture Production Commissioner. These
committees are functioning and are regularly monitoring the implementation of the Orders
of Hon'ble Tribunal along with other Environmental Compliances in the State. Chief
Secretary, Government of U.P. informed that he also monitors important environment
related matters and the orders passed by Hon'ble NGT from time to time. The three tier
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File No.81-7005(099)/246/2020-07-,

Monitoring Mechanism is fully established in the State and is functioning effectively. The
status of compliance of various orders passed by Hon'ble NGT is being very effectively
monitored through this mechanism.

4, Chief Secretary further informed the Oversight Committee that this three tier
Monitoring Mechanism has resulted in various positive trends in environment. As a result of
effective monitoring through this mechanism, overall improvement of Air Quality has been
observed in most of the Non-Attainment Cities. It has resulted in bridging the gap of
generated solid waste and its disposal. The gap of sewage generation and its effective
disposal has been reduced in time bound manner which has resulted in improvement of
river water quality in various stretches of river Ganga and its tributaries. During this period, a
milestone has been achieved in Khanchandpur, Rania, Kanpur Dehat, where around 90,000
MT Chromium Waste lying illegally for nearly five decades was successfully lifted and
disposed off scientifically through existing Common Facilities. This has resulted in
improvement of ground water quality of that area. This is the first of its kind work in the
Country where such a huge quantity of hazardous Chromium Waste has been successfully

disposed off in record time.

5. Oversight Committee apprised the Chief Secretary, Government of U.P. that according
to the order of Hon'ble Tribunal, the alternative mechanism has to be effective and credible,
and decision in this regard has to be taken by the Hon'ble Tribunal. Therefore, if the
alternative mechanism is shared with it in writing, it will send the same to the Hon'ble NGT
for final order in this regard. On this, Chief Secretary stated that Hon'ble Tribunal has
directed Chief Secretary, Government of U.P. to interact with the Committee for modalities
to take over its work by a suitable mechanism, giving reasonable time to the Committee for
the transition. After discussing about the reasonable time for transition, it was firmed up
that 45 days are adequate for the smooth transition. It will give adequate time to the
Committee to wind up its activiies and handover all heads to the Department of
Environment, Forest & Climate Change. It will also give opportunity to State Pollution
Control Board to lay off the outsource personnel and get hold of all the official assets.

6. Hence, it was informed to the Committee that in compliance of the direction of
Hon'ble Tribunal dated 30.11.2022, and in view of the three tier Monitoring Mechanism was
effectively working in the State, it will completely take over and look after all the work of
Oversight Committee with effect from 01.09.2023. Chief Secretary directed the Department
of Environment, Forest and Climate Change, Governmeﬁt of Uttar Pradesh to receive official
records along with office equipments, furnitures and building space etc. from the Committee
within this time. Uttar Pradesh Pollution Control Board was directed to serve appropriate
notice to office staff of the Committee, if necessary, for discontinuing their services from
01.09.2023.
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File No.81-7005(099)/246/2020-07-,

7. Chief Secretary informed the Committee that the State Government will file its
application before the Hon'ble NGT and copy of the same will be sent to the Committee.

8. The meeting concluded with expressing gratitude to the Oversight Committee for
providing guidance to the State in ensuring effective implementation of the Orders of
Hon'ble NGT during the last 3 years.

Signed by 7719 fig
Date: 13-07-2023 13:11:56

ReasoppAap8y Hngh )
Add|. Chief Secretary,

Government of Uttar Pradesh
Environment,wlf%est & Climate Change Section-7
Letter No. 205/81-7-202-44(Writ)/2016
Lucknow : Dated : |2 July, 2023

Copy to:-

1. Agriculture Production Commissioner, Uttar Pradesh Lucknow.

2. Principal Secretary, Urban Development Department, GoUP.,

3. PPS to Hon'ble Chairman, Oversight Committee, NGT, Uttar Pradesh Lucknow,
4. PS to Chief Secretary, Government of Uttar Pradesh.

5..Member Secretary, U.P. Pollution Control Board, Lucknow.

6. Guard file,

( Manoj Singh )
Addl. Chief Secretary.



